Rebort of compliance status as on 30.06.2022 regarding Hon’ble NGT order

dated 11/03/2022 in the matter of I. A. 19/2022 in O.A. No. 326/2021,Bihari Lal
Chaturvedi Vs Ministry of Jal Shakti &0rs.

1. Background

Hon'ble National Green Tribunal (NGT) in the matter of I. A. 19/2022 filed in Original
Application No, 326 of 2021, Bihari Lal Chaturvedi Vs Ministry of Jal Shakti &Ors in
order dated 11/03/2022, directed as below:

1. Grievance in this application is against encroachment of Yamuna floodplain
by respondent no. 2, Yamuna Mission, Mathura. It is stated that though
ostensibly acting to preserve and clean river Yamuna and undertaking
plantation drive, in 'fhe grab of such activities, Yamuna floodplain is being
encroached. The applicant has filed photographs showing construction on

ghats and copies of complaints made to the authorities.

2. Joint committee comprising of statutory requlators/authorities, submitted after
undertaking visit to the site on dated 12/01/2022 & 13/01/2022, it is clear that
there are some unauthorised activities on the floodplain of the river. The
committee has suggested demarcation of boundaries of riverbank and
identifying responsible authorities for the protection of floodplain zones. There
can be no two views that plantation and developing Bio-diversity parks in the
flood plain zones are permitted activities but even such activities can be done
as per law, including the Notification of NMCG. FPZ should not be
encroached. Filling up soil, laying earthen walkways/roads or installation of
other facilities and structures has to be as per requisite sanctions. Diversion of
sewage drains has to be done properly and not in the manner found to have

been done in the present case.

3. District magistrate, Mathura is directed to take further action in terms of
recommendations of the joint committee along with DFO, Mathura, by
coordinating with the concerned departments. Demarcation of FPZ be done
and development of green belt and other river front development activities
should be without any unauthorised and unregulated encroachments. Public
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Participation should also be with due permissions. Report of compliance
status as on 30.06.2022 be filled by District Magistrate, Mathura pefore the
Registrar General of this Tribunal by e-mail at judicial-ngt@gov.in, referabley
in the form of searchable PDF/OCR Support PDF and not in the form of
Image PDF by July 15, 2022.

2. Proceedings

In compliance of the abave order, meetings were conducted on dates30.04.22,
08.05.22, 25.05.22, 08.06.22, 15.06.22, 22.06.22, 28.06.22 under chairmanship of
DM/ADM with concerned departments. The concerned department comprised of the
following:

1. Mathura-Vrindawan Nagar Nigam, Mathura
Apar Khand Agra Canal, Mathura
Revenqe Department, Mathura
Social Forestry Department, Mathura
U P Pollution Control Board, Mathura
6. DPRO, Mathura

;oA L b

As per the minutes of the meeting held, the progressive compliance status chart
has been annexed as Annexure-1.



3 Compliance Status Report as on date 30.06.2022 as per order of Hon'ble

NGT as per reports of the concerned departments is as follows:- ) ’

‘g_——giggestlons

K} * Concerned

' departments

|
(Mathura-Vrindavan

'Nagar Nigam and

'Upper Div. Agra
| ' Canal, Irrigation
‘ ‘ dept.
| | Mathura) should
: demark their
boundaries on the |
riverbank and
ensure no
unauthorized
' activities should

riverbank

Yamuna.

' carried out on the

of

Department

! Irrigation

deptt.

Compliance status as on 30.06. 2022 |

Apar Khand Agra ra Canal, Mathura vide letter
dated 28.06.2022 (Annexure-2)has intimated that |
i) There is no obstruction in natural flow
of river
i) F. P. Z (Flood Plain Zone) has been
marked on both banks of Yamuna river |
i) ~ There is no land registered in the name |
of irrigation department near kans kila
area and on right bank of Yamuna in I
vilage Retiya Muhal. |
Photographs of H.F.L. marks and map pf Flood
Plain Zone has been attached with the above

letter.

Nagar
Nigam

A

Mathura-Vrindawan Nagar Nigam has vide their
letter dated27.06.2022(Annexure-3) has intimated ‘

that:
i) Nagar Nigam has identified its boundaries |

in the area.

ii) Pucca constructions constructed by
yamuna Mission on Kans Tila, Gau Ghat
etc. have been removed.

iii) Pucca constructions made by Yamuna
Mission have been removed by conducting
a special drive and care will be taken iﬁ
future

iv) No tree/ sapling has been harmed during
the drive and maintenance of plantations

will be done in future in eco-friendly |
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manner.

Photographs
en attached with the letter.

of encroachment eviction drive

have be

Concern department
do the
maintenance  and

should

' management of the

gahts  cleanliness

and preserve

natural ecology of

river Yamuna

Nagar
Nigam

Mathura-vfmm has vide
their letter dated 27.06.2022(Annexure-3) has
intimated that
i) Ghats falling in Naga
Vishram Ghat, Bengali Ghat, Swami
Ghat etc are being regularly cleaned

and maintained.

'DPRO

e .
District Panchayat Raj department vide its letter
dated 29.06.2022 (Annexure-4) intimated Ghats
falling in the rural areas are being cleaned by

Gram Panchayats.

Pollution
Control
Board

U P Pollution Control Board vide its letter dated

28.06.22 (Annexure-5) has intimated that

i) Yamuna river water quality monitoring

is performed monthly at 09 places of river at
Mathura. As per observation, River water quality
is more deteriorated as river enters district
Mathura and it slightly improves as river passed
through Mathura district.

ii) In order to improve the natural ecology

of river at Mathura it has suggested few

measures.
Relevant data has been attached with the
letter.

Further U.P. Jal Nigam (Gramin) vide letter
dated 22.06.22 has intimated that 07 drains
existing in Yamuna mission encroached area

are already tapped, no overflow goes to
Yamuna river. (Annexure 6)
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__———ide their |

m(ﬁ)n the River bank

of Yamuna Ghats,
| the unauthorized
! constructed corridor
Eshould restore in
their natural stage

Nagar
Nigam

= i s vid
Mathura-Vrindawan Nagar Nigam ha o
letter dated27.06.2022(Annexure-3) has In
that:

i) Pucca constructions
una Mission on Kans Tila, G

constructed  bY

au Ghat
yam

etc. have been removed.
ii) Pucca constructions made by

Mission have been remove by conducting
be taken in

Yamuna

a special drive and care will
future

iy ~ No tree/ sapling has been harmed during
the drive and maintenance of plantations
will be done in future in eco-friendly |

manner.

Revenue

deptt.

Revenue department vide their letter dated
23.06.2022 (Annexure-7) has stated that the
concerned area is not under their jurisdiction.

As no permission
has been taken by
Yamuna  Mission,
Mathura for these
unauthorised
encroachments
activities in the bank
of Yamuna river by
concern
departments, o)
Hon'ble NGT may
issue  order to

concerned

Nagar
Nigam

As per annexures attached (Annexure 8) in report
submitted in Hon'ble NGT in O.A. 326/2021,
Mathura-Vrindawan Nagar Nigam has issued
notices to Founder, Yamuna Mission dated
03.06.21 and 25.01.22 in order to remove
unauthorised encroachment and construction.
Further, Nagar Nigam has vide their letter
dated27.06.2022(Annexure-3) has intimated that:
i) Pucca

constructions  constructed by

yamuna Mission on Kans kila, Gau Ghat |
etc. have been removed. |'
i) Pucca constructions made by Yamuna

Mission have been remove by conductiong




depamke - a special me will be taken In
| appropriate  action future.
for these "
unauthorised
,[ activities
| Irrigation As per annexures attached (Annexure 9) in report
| deptt. submitted in Hon'ble NGT in O.A. 326/2021, FIR
’ has been lodged against Yamuna mission by
! ; Apar Khand Agra Canal, Mathura
|

Hence most respectfully, the compliance report is submitted as above in the
compliance of order dated 11.03.22 of Hon'ble NGT in i.A. 19/2022 in O.A.

326/2021.
(Manoj Mrasia) (Yoganand Pandey) (Rajanikant Mittal)
" Regional Officer (I/c) A.D.M.(FIR) Divisional Director
U P Pollution Control Board Mathura Social Forestry Division
Mathura ' Mathura

(Navneet Singh Chahal)
District Magistrate
Mathura



s_.._._._iz.muzia and Upper

Tarae #a & T Y E |

gy Tt el wafE

fafeg o B¢ BT 1700 I

22 71 ey frdem w
ot gami

wrfy Rt

@ 27.0622 BT
e v T
g oot w2

75 feiE 270622
e wIm T
rdarét ot e R

= |77 faTE 280622 BT _

7= fE=is 280622 BT

Div, Agn Canal, Iigation dept _ .
Mathura) should demark their - : e T A L1 (aratas aera & RfET =X
i o the sivebank snd [T P [wE® el gy [ @ T e e 2 EE |G O A e < (T : e e T R |arerra
s._ﬁa.“”asmﬁun..éﬁ i Suere e ¥ PR (Rrem g fr w Rl e Pt @ | T R w S A F HFL, FPZ. RRZ &1 ST FRF Ter ¥ TS T m._m.a% :Qms_ﬁu._&w _uqﬁ&awﬂ_uﬁmﬂ&w_
should carried out on the river bank R T T afrwe A P @ [FR few @ afh o e Py 2 = o P T 21 (R AT 17,0622 9 g AR siw A S o !
i i 9 #1 ¢ i o @ Pref gan .,
- T3 faAid 270622 BT a7 fa® 270622 BT
e e T arera @ T 6
wrtardl ot e A A [@rdane of @ el o
Concerned departments should do |21 £ @ T 8= A g2 aret TR 85§ G2 A T aEe A A 9e w1 T &5 A 9g @ I e T faE 0622 BN
the maintenance a nd management | arerife foraT T el A i R 2 o T o T | | e S @ ar [T st 3 S RoE i o o @ B forgarer s afve
af the ‘ghats’ cleanliness and e, @ W T w1 #h T w1 o T i &
praserve natural ecology of river |y foers
Yamuna. e
e e, | A @ A o | e i a AT TR B A T T AR AR el T |G = W AN A T AL B A o | WO G893 (AT 28.06.22 AT g U 3 2806
wos0 W P | o argsEm R wwn %ﬂﬁsﬂggﬂm_gﬁwﬁs?ﬁﬂa sy faan o 21 e s Fmn T € | | S R S 8 EM ST STedl WA | 22 BTV argae S
AT, \q] 2 7 T ¥ aftm & o &)
On the River bank of Yamuna 1=t e - = - s e 27.06.22 9T = famie 27.06.22 BV
Ghats, the unauthorized T FrE T fE Ecynieaici Pl cy
Hs...w.ﬂiﬁ:ﬁ:iia&a o of w Al T [ o aw o
Natural stage 2-XTE BT YT T g3 fRATE | agmes e g s
230622 T Bfm fEm | 230622 ETW A e
| T
3oyt T, | T T ) AR A T A F) A W |ag e S A T A @) AT @ AT | QA G B WG ot | T TR W S aw EEEERE R uIc] f
; T 06,22 |[Fratera T3 fAE 28,06,
-ﬂ%ﬂimﬁamﬁﬁa—ﬂaﬂa oren it fasar e | TR argseT [ s fom e &) T e far e # 1 | argeEer e e &) w.aa.ma_ﬂugﬁwa&wmu nﬂﬂwﬂxﬂ.ﬁﬁﬂ%
3 1 8 v w A T @ o e e @
faars 220622 BW e | U AAE 22.06.22 BN

gwE A o g

e gwg Ao By

o3 feAs 27.0822 BN

R T P Y A |2 e 9 e (e |7 e @ e TE e Aew oA = -
i T— Ree  oaoez1 o 81 oaos2s wd ¢ R 030521 W #1 |caca2t O &1 i i
i T S T @ T R
by Yamuna Mission, Mathura for wrfa® qof w7 o T refE ot el
these unauthortzed encroachments [;_fr? fewr | 49T PR @ 190 g e B R T e @ R T v @ e
ptﬂﬁ.__..r.sz:h.h_.o:..iﬂ TosTdoa0 7 2018 wwosrdoaro 2018 # wpoardoaTio A% 2018 A |Cwoadoamo T 2018 ¥ - -
i!qnoii:!.is yoftga Fwrn | T Rl T | Ll S OIRIE] Goftager arar |

order o



o el ¥R st T el # g shiere velidia Ho-306 /2021 ferdiene wgdd = wwefin wEiea w6 o % gfa sty R 11.032022 A sEgeE gl S

O T B AREI A | AW [ @ WA A | e @ W ¥ s # 7 { e Rt 2w Rere oeReget @ s A Remw|frgn @ weem F R At @ ween A Pers| Aws 8 s § e
famh & amdw famiE 14.02 0042022 W 4B 00052022 F Yow B wH(25062022 T Yow B Fo|osz02z A dew @ W V15062022 A YoF B wulzzoezozz B Asw B @ 14

28062022 T 30082022 W EHHEE
2022 % T fad T e FRRTI T A A fmm g Y mE P ozw @ mhPEm aRr A TR el P g @ R Pem g @ | 'R R s B P oww @ s @
wulall F R R {Frimd # oy R wemnimg 2R iy R oty R o eufeiy et A ol Rod o wmiad @ ofy R | wrfr Aok

wd Iafafly |

wrfy P
Ekiiain wd Saftufy Fuftarfy Taferfy

s.n{.u!q!tzﬂi:a;isukﬂﬁg | |
unauthorised activities.” 230622 BT W SFr _ 210622 3T Wi fEm
T |

ﬁﬂmﬂaﬂmﬂmfﬁwﬂﬂuéﬁgi




IHidh— r‘?ég/am/qqoaﬁoiﬂo | W—IQ/OB/ZMZ
i . E!’I ushia fRer, ¢ faee ¥ aYfora 3Novodo 326 / 2021 ﬁgti‘l?-ﬂ:
a7 et wer @ e A R oy faAi® 11032022
v @ T A |
& wratera sogo wguwr P A, T
¥ facga ¥4

wﬂﬂaﬁmmm%ﬁsﬁﬁﬁﬁﬁﬁﬁm p
m“ﬁ“‘“ﬂa}ﬁﬁﬁﬁﬁ%ﬁﬂaﬂmlaﬁqﬁﬁﬂﬂmﬁ?ﬁm
mﬁmwﬁﬂﬁm

aﬁémﬂmﬁélwmmﬂ'ﬂmmﬂ

ﬁﬁﬁﬁﬁﬁlﬂmﬁ?ﬁm?ﬁﬁ“ﬁmﬁﬁﬁaﬂﬁlﬁl
qug PRI T, AT

wmmm%ﬁswmm.m -
ZRT AT UF GEa— 305 /0300 Jeaosiodio fRATid 28.06.2022 (mim‘lﬁf Her™)
; ﬁﬁTa%m-qmqﬁﬂﬂﬁﬁmwm

> gRT @ Bl © &
W%ﬁmwﬁﬁaﬁﬁﬁm$maﬁ§qﬁaﬁaﬁ%@ﬂﬂﬂ—ﬁmm
Wﬁm@ﬂﬁswﬁmﬁm{&aﬁzﬁﬁﬂﬁmH.F.Lzﬁrfi’ﬁ-'ﬁ?ﬂ‘dﬁ'\’ﬁm
w%amugmﬁ%ﬁﬁnﬁmmﬁnﬂaﬁmﬁmm%(nf.Lqﬁﬁ
qﬁeﬁmﬂ.m@ﬂaﬁwwﬁw)l
e ST b
. ﬁfl/"»
g AT e,
" YR
i — /3R /oS00 ~ famie— /06 /2022
gfaferfa—

1. Wmﬁwmmmmw,waﬁmmsos
/701050 / THoGi0el0 faTid 28.06.2022 @ &9 4 affa 2|

/
Jiferem= ST
3IYY EUs AT ey,

-3



Office of The Assistant Engineer 1
Upper Division Agra Canal, Mathura
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Survey for HFL & Flood
Zone of Yamuna River
in Mathura City.
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Annexure-5

It is to state that Yamuna river water quality monitoring is performed monthly at 09
places of river at Mathuraviz u/s shahpur, d/s shahpur, u/s vrindawan, d/s
vriandawan, vishramghat, u/s dhruvghat, d/s dhruvghat, u/s gokul barrage, d/s
gokulbarrage(data attached). As per observation of data, River water qualityis more
deteriorated as river enters district Mathura and it slightly improves as river passed
through Mathura district. In order to improve the natural ecology of river at Mathura,

the following measures shall be enforced-

a) All the river ghats shall have sufficient dustbins to dispose the worship waste,
garlands &polythenes etc. in order to clean ghats/river.

b) Hoardings/wall paintings on ghats& boats shall be done with awareness
messages in order to conserve natural beauty and cleanliness of rivers/ghats.

c) Milk, flower & leaves shall not be disposed into the river to deteriorate the water

quality of river.
d) Industrial/Sewage may be discharged through proper ETP/STP.

\/ e V1
(Manoj\kﬂma?f%/?fg’ma‘-si ")"’

Regional Officer (I/c.)
UP Pollution Control Board Mathura
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WATER QUALITY STATUS OF YAMUNA RIVER AT U/S MATHURA

DATE pH D.O. B.OD. | C.O.D. cL Total | Fecal
| g/l) mg/l
10012022 | 74 58 U;.gs/) (ngal _%L
| 07.02.2022 7.3 5.4 9.0 40 104
07.032022 | 7.4 4.4 12.6 43 124 |
11.04.2022 79 | 58 11.2 44 176 |
(05052022 | 80 1 s 132 52 188

WATER QUALITY STATUS OF YAMUNA RIVER AT

VISHRAMGHAT -

DATE pH D.O. B.O.D. C.0.D. CL Total Cl*‘l?:a!m

m m m Coliform olitorm |

10.01.2022 7.4 5.4 : 9?1" : 4%11) (“gg) 92000 | 32000

07.02.2022 7.3 4.6 10.0 44 106 94000 | 38000 |
[ 07.03.2022 7.6 4.2 13.4 52 128 110000 | 46000
11.04.2022 8.1 5.4 114 48 180 92000 40000
05.05.2022 7.9 5.2 13.6 48 194 110000 | 46000

WATER QUALITY STATUS OF YAMUNA RIVER AT D/S MATHURA

DATE pH D.O. B.O.D, C.0.D. CL Total Fecal
(mg/l) (mg/) (mg/l) | Coliform | Coliform

10.01.2022 7.6 4.2 9.6 40 120 92000 38000

07.02.2022 7.2 44 10.2 48 108 110000 | 39000

07.03.2022 7.5 4.2 13.8 52 132 120000 | 49000

11.04.2022 8.2 52 11.8 52 184 94000 43000

05.05.2022 8.1 44 14.0 52 196 120000 | 49000

WATER QUALITY STATUS OF YAMUNA RIVER AT U/S GOKUL

BARRAGE

i DATE pH D.O. B.0.D. C.0.D. CL Total Fecal

| (mg/1) (mg/l) (mg/) | Coliform | Coliform
16.01.2022 7.3 5.2 9.0 36 - 118 84000 27000
23.02.2022 7.2 4.8 8.2 32 110 70000 26000
14.03.2022 7.4 4.2 12.4 48 136 92000 33000
28.04.2022 7.9 5.2 14.8 32 152 110000 46000
13.05.2022 8.0 4.8 12.8 36 204 94000 40000

WATER QUALITY STATUS OF YAMUNA RIVER AT D/S GOKUL

BARRAGE
DATE pH D.O. B.O.D. C.0.D. CL Total Fecal
(mg/l) (mg/l) (mg/l) Coliform | Coliform
16.01.2022 7.4 6.4 8.8 32 122 79000 26000
23.02.2022 7.1 5.6 9.8 36 114 79000 27000
[ 14.03.2022 7.3 54 13.6 56 142 110000 | 39000
[ 28.042022 | 80 4.6 154 36 160 120000 | 49000 |
13.05.2022 | 8.1 4.2 134 40 210 110000 49000

WATER QUALITY STATUS OF YAMUNA RIVER AT U/S
VRINDAVAN, MATHURA

DATE pH | D.O. B.O.D. C.0.D. CL Total -
% (mg/l) (mg/l) (mg/l) | Coliform | Coliform
10.00.2022 | 1.5 68 | 16 28 106 e
07.02.2022 74 | 56 8.8 34 98 79000 7060
07.03.2022 | 73 | 48 | 11.4 36 118 84000 31000
11.04.2022 78 | 64 | 966 0 158 | 79000 | 26000
05052022 | 7.7 | 62 T 180 | 84000 | 31000 |

é‘cﬂ' ‘\N\/Q

e



WATER QUALITY STATUS OF YAMUNA RIVER AT D/S

VRINDAVAN, MATHURA

& e ol C.OOD._T_—(_C;/[:I)F-_ C;l;?:::m Coliform
(mg/l) (mg/l) - | 1= |

10012022 76 54 ag;l 5 ig__| 79000 | 3109
07.022022 | 7.3 52 ) 36 102 __2:4_0_09___-3—2——0—
07032022 | 72 46 1.8 40 122 | 92000 | 34000
1L042022 | 7.9 62 10.4 44 14 | 84000 | ITSL
[ 05052022 | 7.8 5.8 12.0 a8 | 186 | 92000 | 33000

WATER QUALITY STATUS OF YAMUNA RIVER AT U/S SHAHPUR,

MATHURA S
DATE pH D.O. B.0.D. | C.O.D. CL Total Fecal
(mg/l) (mg/l) (mg/l) _| Coliform | Coliform
10.01.2022 7.3 4.8 10.2 40 116 94000 | 39000
07.02.2022 7.1 5.6 9.8 32 110 92000 38000
07.03.2022 7.6 3.6 15.6 56 136 120000 | 46000
12.04.2022 73 4.6 13.4 52 192 140000 | 70000
06.05.2022 7.6 5.6 15.4 56 216 150000 | 63000 |

WATER QUALITY STATUS OF YAMUNA RIVER AT D/S SHAHPUR,

MATHURA
DATE pH D.O. B.O.D. C.0.D. CL Total Fecal
(mg/l) (mg/l) (mg/1) Coliform | Coliform
10.01.2022 7.4 4.2 10.8 44 122 110000 | 46000
07.02.2022 7.2 5.1 10.2 36 114 94000 40000
07.03.2022 7.3 3.2 16.2 64 140 140000 49000
12.04.2022 7.8 4.2 13.8 56 204 170000 79000
06.05.2022 7.7 4.8 16.0 60 224 170000 70000
Sobe \N\&\f
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